874 Written Angwers

(¢) whether it is also a fact that the
said mines have few million ‘ons of
best coal; and

(d) whether Government propose to
consider the desirability of starting
the aforesaid mineg?

The Minister of Steel, Mines and
sl;hll(br.(a‘huum.y): (a) Yes,

(b) and (¢). The coal in this area
is of the sub-bituminous type and
consists of alternating layers qof dull
and bright rcoal. It is generally
weakly caking and not comparable
with the metallurgical coals of the
important Damodar Valley coal fields
of West Bengal! and Bihar. It is esti-
mated that the reserves of coal likely
to occur in the mines areas, may be
of the order of 8 million tonnes,
although it js doubtfu] whether this
coal could be econorically extracted.

Exploratory drilling by the Geologi-
cal Survey of India is in progress in
the area south of the old mines and
would continue. A clearer picture will
emerge only after the present investi-
gation is completed in all respects.

(d) Does not arise.

Zoua] and Divislonaj Advisery Coum-
clis of Rafiwayy

4243. Shri Nitiraj Singh Chaudhary:
Will the Minister of Rallways be
pleased to state:

(a) the principles that govern nomi-
nation of non-officials to Zonal and
Divisional Advisory Councils of Rail-
ways;

(b) whether persons representing
trade are also nominated to the said
Counefls; and

(¢) If s0, whether representatives
of Forest Contractors are also nomi-
nated?

The Minister of Raflways (Shrl
C. M. Poomacha): (2) Nomination of
non-ofiecisls st the Zonal and Divi-
sional levels of Railway Users’ Consul.
tative Committess is bused on the

JUNE 30, 1087

Written Ansoeys 8742

principle of securing as wide a repre-
sentation ay i3 practicable of the
various identifiable groups of rail
users.

(b) and (c). Yes,
conditions laid down,

Handicrafts and Haadlooms Exports
Corporation

subject 4o the

-

P
“-€244. Shri Georgo Fermandes: Will
the Minister of Commerce be pleased
to state:

(a) whether the attemtion of Gov-
ernment has been drawn to the alle-
gations made against the Handicrafts
and Handlooms Exports Corporation
of India Itd., in the ‘The Current
Bombay weekly dated the 13th May,
1967 and 3rd_June, 1967;

(b) whether there is any substance
in the various allegations made; and

(c) if 50, the steps being taken to
rectify the situation?

The Minister of Commerce
Dinesh Singh): (a) Yes, Sir.

(b) Most of the allegations in the
two issues of the Weekly “Current”
against HHEC are not factually cor-
rect, or did not pertain to the Cor-
poration.

(c) Does not arise,

Balance Shoets of Companiss

4245. Shri N. K. Somani: Will the
Minuster of Industrial Development
and Company Affalrs be pleased to
state:

(a) the averege time taken after
expiry of the financial year for publie
sector projects to submit their audited
Balance Sheets; and

(b) whether the aversge time taken
is more than that prescribed for pri-
vate sector companies and steps Gov-
ernment propose {o take to bring both
at par?

The Minister of Industrial Develop-
mend and Compaxy Affalyy (Sket ¥.
A. Asmed): (a) During the financial
year, 1965-68, the average time talwn
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by the public sector companies for
submitting their audited accounts to
the shareholders at their general body
meetings was 6 months and 12 days.
72.5 per cent of the Government com-
panies submitted their  audited
balance-sheets within the prescribed
period of six months from the close
of the financial year. Out of the
balance, 19.7 per cent submitted them
within the period of 9 months by
obtaining extension of time, which is
allowable upto three months. 7.8 per
cent of companies submitted their
balance-sheets after a period of 9
months.

(b) From the available information,
the average time taken by the private
sector companies during the same
year was 6 months and 17 days, i.e.
5 days more than by the public sector
companies. The time-limit for submit-
ting the audited balance sheets etc.
to the shareholders at the annual
general meeting is the same both for
the public and the private sector com-
panies and they are at par in this mat-
ter.

Trains Originating from Idgah, Agra

4246. Shri Chittaranjan Roy:
Shri Kameshwar Singh:
Shri Y. A. Prasad:
Kumari Rajani Gandha:
Shri P. M. Sayeed:

Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that trains
originating from Idgah, Agra Junction
start without examination certificate;

(b) if so, the number of trains
which originated without this certi-
ficate during the last five months; and

(c) the steps taken
violation of safety rules?

against this

The Minister of Railways (Shri C.
M. Poonacha): (a) No.

(b) and (c¢). Do not arise.
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4247. SN AW AFW@R: Fa7
S wAT 4g AT FY FAT FA

(F) T AT T T AT 9T
M3 THATHAT G F1 FIFAT ATTER
HT g 9g A A At ¢ frag af -
aza & fog w17 wafaF g,

(@) afz g, a1 adr wr3e gat-aat
1 gt fHadr & MY fFa-faa waray
T EE TE§; AR

(7) g7 wafgai & W Fr
fradT atfas mg & 7

Qﬁi “’ﬂ’t (5ﬁ ao ﬂ“o W) .
(%) @ga aga & @i &1 ag qfq v
2 f mrge wafaai 37 wNAT 9T @ar
ST, ST XA AT T T @I, SfFT qi
g1 Sir geF af@ed grw fwdr @
¥ wrag gi AT T T FH ATJATA
grat gl |

() g7 qwg A AT TH-
faat 1 aear 179 8 | tF faawor foad
A WI-UAGAl F ATH AT G
grag €291 & a9 feF w4 8, q9T 9T
9T @7 1T g [Jewem § o faan
Tt | 3R dem aFo Eo—870/67]

() =m9e wdfgat & ¥ A
CHERI £ G £ CC AN - S
ZAHI GATAT I GIU g1 & o
WSE UIHT [T TrEg 09 I &
19 g% 9f @ ¥ AIAT FW 8
faad faos a A97 & FATHAT & |

Export of Sports Goods

4248. Shri Narendra Singh Mahida:
Shri Ramachandra Ulaka:





